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(d) No notice is taken of any demons-
tration when authorised channels for re-
Pl'C9Clltilll the grievances exist on the 
Railways. 

IMPoRT 0]1 SPARE PARTS FOR RUSSIAN 
TRACTORS 

~612. SHRI MOHAN SWARUP : Will 
the Minister of COMMERCE be pleased to 
state: 

(a) The number of applications received in 
1967 for the import of spare parts for Russian 
Tractors with the names of applying agents, 
dates of applications, the value of spare 
parts applied for, and also the details of 
import licences issued to them, showing 
dates ofissue and their values; 

(b) whether it is a fact that spare parts for 
Russian tractors remain in short supply due 
to long procedural delays in issuing the 
import licences; and 

(c) if so, what steps are being taken by 
Government to streamline the prOCedure? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) Seven 
applications have been received by the State 
Trading Corporation in 1967 from its busi-
ness associates for the import of spare parts 
for Russian Tractors. No import licence 
bas so far been issued. A statement showing 
the names of agents who have appli~, dates 
of application and the value of spare parts 
applied for is placed on the Table of 
the House. (Placed in Library. See No. 
LT-2184/61]. 

(b) No, Sir. 
(c) Does not arise. 
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